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National Film  Corporation 

290.     SHRI   KALYAN   ROY: 
SHRI  BHUPESH   GUPTA: 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) whether the National Film Corporation 
has been set up, and if not, the reasons for the 
delay and when it is likely to be set up; and 

(b) the number and names of films which 
have been imported from Western Countries 
and Japan during the last one year till 
November, 1973 ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM BIR 
SINGH) : (a) No, Sir. Action is  in hand. 

(b) Details are being collected and will be 
placed on the Table of the House. 

 

 

t [Hostel for Harijan Girls 291. SHRI M. B. 
SINGH: Will the Minister    of    HOME    
AFFAIRS    be pleased to state: 

(a) the amount given to each State during 
the last two years for the construction or 
expassion of the hostels for girl students 
belonging io the Scheduled Castes and the 
Scheduled Tribes; and 

(b) the amount proposed to be given 
during the ensuing year?] 
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f[THE DEPUTY MINISTER IN THE 

MINISTRY OF HOME AFFAIRS (SHRI F. 
H. MOHSIN): (a) and Cb) A statement 
showing the grant given to each of the States 
for construction/extension of hostels for Sche- 

duled Castes/Scheduled Tribes girls during 
1971-72, 1972-73 and 1973-74 is enclosed. 

The amount proposed to be given to each 
State during 1974-75 has not been finalised as 
yet. 
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Release of Film "Garam Hawa 

292. SHRI SANDA NARAYAN-APPA: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) whether Government have certi 
fied film "Garam Hawa" for public ex- 
hibiltion; 

(b) if so, the reasons for its delayed 
hibition; 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM BIR 
SINHA): (a) The Central Board of Film 
Sensors, Bombay has certified the film for 
public exhibition. 

(b) The Board has no responsibility for 
release which is an arrangement made 
between the producer and distributor. 

Telecasting   of   Pakistani    T.V.   Pro-
grammes on the same channel 

293. SHRI MOHD.. USMAN ARIF: Will 
the Minister of INFORMATION    AND     
BROADCASTING be pleased to state: 

 
(a) whether Government have taken up 

with Pakistan the question of telecasting TV 
programmes of Pakistan on the same band and 
channel as that Srinagar TV Station; and 

(b) if so, with what results? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM BIR 
SINHA): (a) Yes, Sir. 

(b) Government of Pakistan have informed 
us that their competent authorities are looking 
into the matter. 

Penalty imposed for violation    of 
Foreign Exchange Regulation Act 

294.     SHRI KALYAN ROY: 
SHRI S. S. MARISWAMY: 

WiH the PRIME MINISTER be pleased to 
state: 

(a) the number of cases in which the 
maximum amount of penalty for violation of 
Foreign Exchange Regulation Act, 1947 has 
been imposed since the vesting of powers of 
adjudication in the Director of Enforcement; 
and 

(b) the details thereof? 

 


